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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 246/2025

IN THE MATTER OF:
Ram Chander Bhardwa; ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ...Respondents
INDEX
Si. No. Particulars Page No.
1. REPLY AFFIDAVIT ON BEHALF OF 1-3

RESPONDENT NO. 8- DISTRICT MAGISTRATE,
NORTH, GOVT. OF NCT OF DELHI

2. ANNEXURE-A: Copy of the Halga Patwari Report 4-36
alongwith Photographs of the site

FILED BY:

S
NEW DELHI JYOTI M%ETT)IRATTA)
DATED: 17.09.2025 Advocate for the GNCT of Delhi
H-34, Jangpura Extension
(Lower Ground Floor)

Near INOX EROS Cinema,
New Delhi-110014

Ph: 9811136141
jmalawoffices@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL; PRINCIPAL
BENCH, NEW DELHI

Original Application No. 246/2025

IN THE MATTER OF:

Ram Chander Bhardwaj ... APPLICANT
Vs.

Gowvt. of NCT of Delhi & Ors. ... RESPONDENTS

REPLY AFFIDAVIT -ON BEHALF OF DISTRICT MAGISTRATE ' -
(NORTH) - RESPONDENT NO. 8

MOST RESPECTFULLY SHOWETH

I. That I am fully conversant with the facts and circumstances of the present

matter on the basis of official records maintained in the office of

A AR Y \SDM(Narela) and am duly authorized to fi
Y PLAS 'K'
S/

Nos. 378 (11-1), 379 (2-04), 380 (3-16), 33] (6-09)
19), 384 (1-07), 387 (2-14), 388 (3-09), 389 (3-

, 382 (2-08), 383 (11-
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with wild bushes and garbage. A copy of the Halqua Patvfary's"

-""l;,.'
'ﬁ' 1L

along with photographs is annexed herewith as Annexure-A.

3. That with respect to alleged encroachment on the above-
khasra numbers, proper TSM demarcation will be required to ascertain

the exact portion of land, if any, under encroachment.

4. That as per revenue records, the aforesaid land has already been a::cjuired
vide Award No. 202/1986-87.

S. That it is respectfully submitted that Village Mamoorpur, Narela, stands
urbanized vide Notification Notification No.

F7/128/DLB/2019/000580156/14600-15 dated 20.11.2019, issued by the
Department of Urban Development, GNCTD under Section 507(a) of the

Delhi Municipal Corporation Act, 1957.
6. That reliance is placed on the judgment of the Hon’ble Supreme Court 1n

Mohinder Singh (Dead) Through LRs & Ors. vs. Narain Singh & Ors.,
Civil Appeal No. 3828/2017, decided on 14.03.2023, wherein the

Hon’ble Court categorically held:

“...after harmonizing the provisions of the Act, 1954 and Act, 1957, we
are of the considered view that once a notification has been published in
\

1 BN \?& reise of power under Section 507(a) of the Act, 1957, the provisions of

; — ;Act, 1954 cease to apply. In sequel thereto, the proceedings pending

B 3 "%jﬂer the Act, 1954 become non est and lose their legal significance.”
Ny

“That in light of the above judgment, it is respectfully submitted that the
Delhi Land Reforms. Act, 1954 is no longer applicable to Village

Mamoorpur pnst-ufbanizatiun.
8. That consequently, if directed by the Hon’ble Court, Revenue



as Annexure-A

.
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9. That it is humbly prayed that if the Hon’ble Tribunal deemed fit, may

1ssue the necessary directions.

VERIFICATION o O\

PUJA BANS

therabove \Affidavit in reply are true and correct to the best of my knowledge

Atea . Throunhaut Rohin:

Dethi

Febased: 55% / records and information received and believed to be true and
e 'J‘LI:;L“{L:':HM

eb%?No part of it is false and nothing material has been concealed

-il -‘"__-"F‘-.
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L, wARD NOz ' 202/86-87
Name oi the ﬁillage: . Mamoor Pur #
Nature of acduf&itiﬁni _;;.;@5‘*4 ’ en'b

Purpose of ac@iﬂi‘ti‘aﬁ: . yielopment ﬂ#«ﬁﬁﬂﬂ]ﬁ& Pownship,

INTRQDUCTION:
These are-the proceedifigs-to determine the  cémpen=.
satiom for the land to be acquired.in accordance with the:
provisions of L.A. Act, 1894. The Delhl séministration: -
issued notification No.F.1(43)/63-L&1 dt,30.10.63 u/s 4 of
the said Act for acquisition of 3and measuring approximately
Q%Iﬂj‘ﬁ,—m same villages at public expenses for public
» >tnamely Development of Narela Township and village .
5 —. :

ocorpur is out of -them.,
&= A separate declaration u/s.6, was issued vice notifi= "
cation F.1(43)/63/L8H dt.16.1,69; for acquirying of land - -
measuring 2180-bighas 15 biswas of this village for the
purpose mentioned above. out of. it, an area measuring 47 -
bighas 13 biswas vide Award .No.30/83-84 has already been

ac_quired. S |
Award in ‘respect of 69 "gigﬁaﬁ 9 biswas has already

been drawn. How an area oi 2063 bighas 13 biswas is under
acguisition. Notices in pursuance of notification u/s) 6

the. persons interested and to submit

- were iEE}J.Ed to the, peran?. & ares
1S S & A -0 <o Area j:l! ;W A I
: - sed herﬂinaitﬁr Uﬂd&]‘:‘ the hea

cloiments are disci

——— e e

p—
N

-F‘—-—-—"'_"_

T
i 4

="y
L

area ndi under acqu:l:ﬂ'iﬁion is 2063 bighas 13~ .- . i
g o + o} tlen‘;.ara'tiom‘:.\lf s 6 of fhe L.A. Act and o

\ at the time of defnarcation ¢ L : .
" found to be 20 Ppighas 8 biswids. dhus thex' " ce
1 of 4 bigha=z yiEwap due ¥o measurement. /Interested persons |
| did no* ralse any ohjection. 1] th.No.s ia Fiven i
. ‘{helnw:- e B AR E
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The following khagws- Nos. are not being acquired
X d
presently by this award.

y 80,81,82,83,84,85,86.89,92.93.94.95,
bhi/ Em;-g' gg”{gﬁﬁéﬁ%na: 103, 104, 105, 106, 108,109,110, 111,
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172.17§I175' 4 ; I 195' 199.200’201,202,203[203‘[1IZGL"‘P

1 gt i
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271,27242735 270, 275,276, 2112 217
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: oL 307, 300.309,312,313,
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